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P.RACP_ED-UTGS_AEJHE_DT$JTWNICE&
CHETEGALPATTU DMSrO!5,

PRESENT: THIRU.K.SOUNDRAPANDIAN, I.F.S.,
DISTRICT FOREST OFFICER.

Proc,No.5438/2O 13/ D Dated.25 .O7 .2014

Sub: FORTSTS - Kancheepuram District, Chengalpattu Taluk,
Senkundram village S.No.381l7A, etc. - area 16.921
acres - Forest NOC requested regarding.

Ref; 1. M/s.escapade, Real Estate Rrt. Ltd., 3'd L€ne, Off.
Cenototh Road, Chennai -8O letter dated.29.7.2OI3

2. Ra:rge Ofticer, Chengalpattu reference 5O312At4 dated
77.7.2074.

In the reference l"t cited, M/s,EXCAPADE Real Estate R/t.

Limited, Chennai has requested for issue of No Objection Certificate for

Development of residential plots in Suwey No.38111A, 38U 1E}1, 381 lLB2.
38113A, 381/38, 381/3C, 383/ 1A Part, 383/ 18, 383/ lC part, 383/3, 384

part, 385 part, 386 part, 389/3A Part, 38914A,38914D1 Part, 389/6A Part,

39Ol2A part, 39A1281, 39A12B.2, 390^1283, 39O/2B'4, 39O/3A, 390/38,

39014,390/5, 390/6A, 390/68, 39Ol7A, 39Ol7B. 390/8, 3941r, 39412A,

39412F, 394t2C, 39412D, 39412E, 39412F, 39413, 39414, 394/5A Part,

394/58 part, 39416, 39418A, 394/881, 39418812, 39419, 394/ 1OA,

39411O8, 394/ 11A, 3941 1LB, 3941 L2, 3941 l4A, 3941 1481, 3941 14Bl2,

394 | 14BgA, 394 | 148.38 of Senkundram village of Chengalpattu taluk. The

proposed site for development of Residential plots is located adjacent to th.e

Senkundram RF at Chengalpatf-u Range. The ,rrcquest bf the firm was

examined $rith reference to the existing nrles and acts.

The request was examiaed with reference to the provisions of

Tamilnadu Forest Act L8A2 Wildlife Prrotection Act 1972 and Forest

Conserrration Act 1980 and rules framed therefue. The proposed site of

construction is not located nearer to the ecologically sensitive zoaes like

Wildlife Sanctuary, National Park and Biospheres. The Aringar An:ra

Zoological park is located at a distance of 15KM.
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The no objection certificate for development of Resiclential plots
in the referred suryey number noted above is issued subject to the following
conditions:-

1. There must be sufficient and adequate vacant land between the

industrial site and the Resenre Forest as per statues and it
should be free firom any construction vice versa.

2. MIs.EXCAPADE Real Estate R/t. Limited, chennai should not
cause any damage to the forest land as regulated under t]:e
provisioas of Tamiinadu Forest Act 1882. The firm should not
canse any lighting or sound or d-ynamite to dig any pits or well
or for any other purpose which may affect the wildlife in the

Resenre Forest and adjacent Reserve Forest and Aringar Alrna
Tnologlcal park located to the proposed site.

3. The firnn should not in any way left the solid or liquid waste

inside the forest alea.

4. No arnount of water should either be drawn from forest area or
be discharge into forest arca.

5. No eflluent/ sewage water to be let inside the forest
6. The water requirement for the prrposed housing plots should

not be drawn from the Pnoject area, so as the ground water
recharge of ttre adjacent reserye forest should not be affected.

7. No disturbance including throwing debris, diggu:g channsls, etc.
should be carried out in the forest area or its buffer ?,olore.

8. The firm shall be responsible for the status of ttre forest nearer
to the proposed constntction of resi{e.qrtial site'and the.v shoqld
ensur€ that the flora and fauna are not atrectJa a$r"manner.

9. Necessary landscape should be provided as per th.e project
proposals which should be strictly follorved rritlrout arry
violation and proper greenery should be mad.e available in tlle
rcsidential area.
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10. This Noc is issued subject to the condition ttrat infuture
any dispute between the Boundarv of the RF and the surrrey
field along the boundarv of RF should not be entertained.

11. The firm shall comply udth the rerevant provisions of
forest as well a.s tonrn and countr"v planning departnnent sta.tues
and Act Governmeni orders in letbr and spirit.

6.'6.&^; \;-6fu
$|r,trtrr far*;t olftctt*
'lflmgalpatn Dititlot

q Im';heetYms
/\

To -X"lUMIs.EXCAPADE Real Estate hrt. Limited, 
'<1-l7r ' '

3'd Lane, Off,Cenototh Road,

Chennai - 18

Copy to Forest Range Officer, Chengalpattu
Copy to stock file
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9/14/22, 5:27 PM SPCB Admin Home

https://ocmms.tn.gov.in/OCMMS/indApplicationDetails/confirmation 1/1

Home Consent Management Laboratory Management Waste Management CESS Management Knowledge Base Logout

Industry Profile

Apply For Consent

Change Password

Delete Application

Consent Fee Calculator

Online Payment Verification

View Notices
 0

Welcome ESCAPADE REAL ESTATE PVT LTD-PHASE I, II , III Date : 14-9-2022

Consent Application Details

Application No : 45754028

 

Congratulations! Application re-submitted successfully.
Please submit the signed hard copy of application with required signed enclosures to concerned District
office on request of DEE/AEE concerned.
Your Consent Application application has been received under the Application Number 45754028.
(Note this number for future
communication and know the online status of the application submitted)
Submitted application is under processing. Please send the following documents by post/by hand. You may ignore sending the documents
which have been uploaded online.
 

1)  A covering requisition letter stating the status of the industry and activities clearly.

2)  Compliance statement on the CTE special conditions stipulated under Water & Air Acts.

3)  Auditor Certificate with break up details for the actual Gross fixed Assets (final cost) duly certified by a Chartered Accountant in the
prescribed format.Audited balance sheet is compulsory for all large and medium scale Industries

4)  Photographs of the provided measures of ETP/APC/ other compliances of conditions (If applicable).

5)  Compliance statement on the EC conditions stipulated under EP Act(If applicable).

6)  Agreement with Common TSDF/ CBMWTF (If applicable).

To view the submitted application form click onto "View Application Form" and To print the application form click onto "Print Air
Application Form" and "Print Water Application Form"

View Application Form Print Air Application Form
Print Water Application Form

 

In case documents have not been submitted online, kindly send the above documents at the earliest to start application
processing on the below address or at corresponding regional office:

Head Office Address
Member Secretary

Tamil Nadu Pollution Control Board 
76, Mount Salai,Guindy,Chennai - 600 032, 

Channai, India
Phone: +91-44 - 22353134,22353141 

Website: http://www.tnpcb.gov.in
District Office Address

Site designed, hosted by National Informatics Center © Content Owned, Updated and Maintained by Tamil Nadu State Pollution Control Board
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https://ocmms.tn.gov.in/OCMMS/indUser/openIndustryHome
https://ocmms.tn.gov.in/OCMMS/indUser/openIndustryHome
https://ocmms.tn.gov.in/OCMMS/hazardeousWasteAuthApp/list
https://ocmms.tn.gov.in/OCMMS/userMaster/knowledgeBase.gsp
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https://ocmms.tn.gov.in/OCMMS/indApplicationDetails/applyConsent
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https://ocmms.tn.gov.in/OCMMS/roleProfileAssignment/feeCalculator
https://ocmms.tn.gov.in/OCMMS/enotification/showIndustry
https://ocmms.tn.gov.in/OCMMS/userMaster/feedback.gsp
https://ocmms.tn.gov.in/OCMMS/indApplicationDetails/confirmationShow/45754028
https://ocmms.tn.gov.in/OCMMS/indApplicationDetails/viewFormAirPdf?appliLoc=45754028&verValue=air
https://ocmms.tn.gov.in/OCMMS/indApplicationDetails/viewFormWaterPdf?appliLoc=45754028&verValue=water
https://ocmms.tn.gov.in/OCMMS/userMaster/regionalOfficeAddress.gsp
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With Barbed Wire With Out Barbed Wire 

15



With Barbed Wire With Out Barbed Wire 

16



With Out Barbed Wire With Barbed Wire 
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With Barbed Wire With Out Barbed Wire 
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With Barbed Wire With Out Barbed Wire 
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Phase-3 side Re-Build Boundary Wall
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STP / Out Side Plot Partion Boundary Wall

21



STP
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STP
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STP
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STP
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STP

26



STP
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